Annexure — 5B
Name of the Corporate Debtor: BROAD HOMES PRIVATE LIMITED
Date of commencement of CIRP: 16.01.2025
List of Operational Creditors (Government dues) as on 30.05.2025
(Amount in%)
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Govt. of India,

Mlnlstry of Operation
Finance, New al Debt-

: . .

y[Pepartment of IDelhi o7 0y 502s| 1525749828] 1525749828 as per 0 ofNo 0 0 0 0 0
Revenue Northern
. Demand

through Asstt  |Region .

.. Notice
Commissioner
of Income Tax
Total 1525749828] 1525749828 0 0 0 0 0 0 0 ¢
Place Delhi
Date 30.05.2025 E-t Reg. No.

g a
IBBI-11473 |}

@FF : 304 D R CHMABER, 12/56, D B GUPTA ROAD, KAROL BAGH , NEW DELHI-5
Email : cirp.broad@gmail.com
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